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IN THE HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD

TUESDAY, THE SECOND DAY OF DECEMBER
TWO THOUSAND AND TWENTY FIVE

PRESENT

THE HON'BLE THE CHIEF JUSTICE APARESH KUMAR SINGH
AND

THE HON'BLE SRI JUSTICE G.M. MOHIUDDIN

WRIT APPEAL NO: 1368 OF 2025

Writ Appeal under clause 15 of the Letters Patent preferred against the Order Dated

30.04.2025 in W.P. No. 27590 of 2022 on the file of the High Court.

Between:

Osmania University, Represented by its Registrar, Prof. G. Naresh Reddy S/o Sri G.
Bhoomaiah, Osmania University, Hyderabad-500007.

...APPELLANT/RESPONDENT No.3

AND

1. Dr. Chinni-Srinivas Reddy, S/o. Sri C. Venkata Narsd Reddy, Aged 57 yrs.,
Occ Asst. Professor(C), R/o. ll No.3-100/SN/201, Kompaily, Hyderabad.

2. Dr. l.G. Shyam Sunder, S/o. l. Gangaram, Aged 61 yrs., Occ Asst. professor
(C), R/o. Plot. No 54, Road No 4, Venkataramana Colony, Hasthinapuram
East, Hyderabad, 500095.

3. Dr. tM. Jithender Reddy, S/o. tt/. Damodar Reddy, Aged 58 yrs., Occ Asst.
Professor (C), R/o. Flat No 305, Bharathi block, Venkateshwara Heights N/ain
Road, Nacharam, 500076.

4. Dr. Samar Kumar Ghosh, S/o. Kena Ram Ghosh, Aged 60 yrs., Occ Asst.
Professor (C), R/o H.No 2-4-123)4011 Near Venkateshwara temple,
Padmavathi Nagar Street No. 2 Uppal, Hyderabad, 500039.

5. Dr D. Dharma Teja, S/o. D Laxmi Narsiah, Aged 60 yrs., Occ Asst. Professor
(C), R/o. H.No. 18-4-141, Shamsheer Gunj, Gayatri Nagar Colony, Post
Falaknuma, Hyderabad, 500053.

...RESPONDENTM/RIT PETITION ER

6. State of Telangala,.Be!...Qy its..Principal Secretary, Department of Higher
Ed ucations, Secreta rial B uild ing, Hyderabad.

7. Tel.ang^ana State Council for Higher Education, Telangana, Hyderabad, Rep.
by its Secretary, Secretarial Building, Hyderabad.

...RESPONDENTS/RESPONDENT No.1 & 2



lA NO: 3 OF 2025

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to

grant stay of operation of the lmpugned Order dated 3010412025 passed in W.P.

27590 of 2022 during pendency of the present Writ Appeal in the interest of

justice.

Counsel for the Appellant: SRI MALIPEDDI SRINIVAS REDDY
S.C. FOR OSMANIA UNIVERSIry

Counsel for the Respondents No.1 to 5: Ms. K. UDAYA SRl, REPRESENTING
SRI SAI PRASEN GUNDAVARAM

Counselfor the Respondent Nos.6 & 7:
SRI SANTHAPUR SATYANARAYANA RAO, GP FOR SERVICES.I

The Court made the following: ORDER
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IN THE. HIGH COT'RT TOR THE STATE OF TE.LANGAT{A

AT I{YDERABAD

THE HON'BLE THE CHIEF JUSTICE SIU AI'ARESH KUMAR SINGH

AND

THE HON'BLE SRI JUSTICE G.M.MOHIUDDIN

WRIT APPEAL No.1368 of 2O25

Dated: .L2.20.25

Between:

Osmania Unirrersity,
Represented by its Registrar
Prof. G.Naresh Reddy, S/o. Sri G.Bhoomaiah,
Osmania University, Hyderabad - 500 OO7.

Appellant

and

Dr. Chinni Srinivas Reddy
and six others.

...Respondents

JUDGMENT:

Sri Malipeddi Srinivas Reddy, learned Standing

Counsel for Osmania University, appears for the appellant-
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:)

Learned counser Ms. K.Udaya Sri, representing

learned counsel Sri sai prasen Gundavar-arrr, appears for

respondents No.1 to 5/writ petitioners.

Sri Santhapur Satyanarayana Rao, learned

Government preader for services-r, appears for respondents

No.6 and 7

2. Pursuant to the impugned juclgment dated

30'04'2025 passed in w.p.No.27590 of 2022 a speaking

order, derted 23.10.2025, has been passecl rejecting the

claim of respondents No.1 to S/writ petitioners for

regularisation.

3' Learned counser for respondents No.1 to S/writ
petitioners, therefore, submits that the v'r-it appeal has

been rendered infructuous and respondents No.1 to S/writ
petitioners are contemprating to challenge the speaking

order in an independent proceedings.

4' Learned Government preader for respondents No.6

and 7 has arso produced a copy of the speaking order
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dated zg.io .2025 rejecting

to 5/writ Petitioners'

the ctaim of resPondents No'1

5. In that view of the matter' the inst'ant writ appeal is

disposed of as infructuous' There shall be no order as to

costs.

Miscellaneous aPPlications Pending' if arr]' shall

stand closed
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JUDGMENT

WA.No.1368 of ZO2S

DISMISSING THE WRIT APPEAL
AS INFRUCTUOUS
WITHOUT COSTS
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